National Company Law Tribunal

Allahabad Bench
CPNO. 106] LD/ 2414

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.02.2018
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NAME OF THE COMPANY: (Maya ©ui0alesia  Yvd Ldd vi. frec
SECTION OF THE COMPANIES ACT/I & B CODE: U/s 2 52 (2)

Sl. NO. Name Designation Representation Signature
Ankdy Ke Qwlh Tes  Peldiones Akt
Qs vesdraa Paliadur CGSe Roc Cllewer d
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CP NO.106/ALD/2018

Sh. Ankit Kumar Singh, PCS proxy for Sh. Naresh Kumar. Advocate for the

petitioner. Sh. Shivendra Bahadur, CGSC for the ROC is present.

Heard. Admitted. Ld. Counsel representing the ROC is present. A copy of the
petition may be served to the ROC for filing detail para-wise reply within 15 days
from today with a copy in advance to the petitioner, after that, rejoinder, il any, may

be filed within 15 days.

List the matter on 5" April 2018.
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Dated:28.02.2018 V.P. SINGH,
MEMBER (JUDICIAL)

T'yped by:
Kavya Prakash Srivastava
(Stenographer)



